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Sh 1 M. V. Krishnappa: This year 
-we waiii to purchase the entire quan­
tity. We have purchased up to this 
time 12 lakh tons. For the rest, we 
are negotiating with the other coun­
tries.

Pandit Munishwar Datt Upadhyay:
Js it a fact that there is a complaint 
that the cost price is rising and there­
fore the exporting countries do not 
want to renew the agreement?

The Minister of Food and Agricul­
ture (Shri Kidwai): The exporters 
-are proposing higher prices. We have 
not yet agreed to that.

C incho na  C ommittee

*724. Shri K. C. Sodhia: (a) Will the 
Minister of Health be pleased to state 
whether the Cinchona Committee 
have submitted their Report and if so, 
whether Government have considered 
it and come to any decision?

(.b) If not, when do they expect to 
^et the Report?

(c) What was (i) the personnel of
the Committee; (ii) the duraiion of 
its labour and (iii) the cost, incurred 
on ii?

The Deputy Minister of Health 
(Shnmati Chandrasekhar): (a) and
<b). Government have not yet receiv­
ed the report. The Report is expect­
ed by the end of this month.

(c) (i) The following were the 
personnel of the Committee:— 
Shri S. C. Sen, Principal Qui­
nine officer. Government of 
India (Convenor).

Shri P. M. Nabar, Drugs Con­
troller, Directorate General 
of .Health Services, New Delhi. 
Shri A. Y. Swamy, Director of 
Cinchona, Madras.
Dr. M. Sen, Director of Cin­
chona. West Bengal.
Shri J. M. Sen Gupta, Statis­
tician, Indian Statistical Ins­
titute. Calcutta.

Shri B. C. Ganguly, Assistant 
Accounts Officer, ».)ffice of 
Accountant General, West 
Bengal. Calcutta (Cost Ac-
• ountant and Secretary).

( i i ) The Committee was appoint­
ed in December. 1951 and 
concluded its investigations by 
September, 1952. The draft 
report is under preparation.

(iii) The total cost up to the end 
February, 1953 was about 
Rs. 20,000/-

Shri K. C. Sodhia: Are any of our 
quinine requirements met from im­
ports?

Siirimati Chandrasekhar: No qui
nine is imported except some salts of 
quinine which are not manufactured 
in India.

Co n s tr u c tio n  of H ouses  fo r  Coal  
M in e r s

*725. Shri Tushar Chatterjea: WiU
the Minister of Labour be pleased to 
state:

(a) whether the attention of Govern­
ment has been drawn to the statement 
made by Mr. R. L. Malaviya, Member 
of the Coal Mines Welfare Fund Ad­
visory Committee that the Colliery 
owners are doing little to undertake 
housing construction for the Coal 
Miners in spite of the fac+ thai the 
Government Housing Subsidy Scheme 
has been in force for thre#* years; and

(b) if so, what action Government 
propose to take in the matter?

The Minister of Labour (Shri V. V. 
Giri): (a) Yes.

(b) While it is true that the pro­
gress made so far cannot yet be jonsi- 
dered satisfactory, it is some en­
couragement that during the period 
September 1952 to 30th November
1952, applications from 62 collieries 
for constructing 1450 houses were re­
ceived as against applications from 
26 collieries for construction of 963 
houses in the period September 1950 
to 31st August 1952. The total num­
ber of houses for which appliciations 
have so far been sanctioned is 2423.

In order to facilitate construction 
of houses the rate of subsidy was in­
creased in August 1952. The Govern­
ments of West Bengal and Bihar were 
approached to amend bye-laws for 
miners’ housing. West Bengal Gov­
ernment has already done so. The 
progress of housing construction is 
beir*g periodically reviewed and it is 
hoped that the subsidy scheme will 
be utilized to a still greater extent in 
future.

Shri Tushar Chatterjea: May I
know whether Government have any 
estimate about the requirements of 
houses to be built for coal mine wor­
kers?

Shri V. V. Giri: I should like to 
have notice. I will supply the infor­
mation.
R aid  on  Stat io n  M aster’s O ffice at  

Sealdah

*726. Sardar A. S. Saigal: (a ) W ill 
the Minister of Railways be pleased to 
state whether it is a fact that 500 pas­
sengers raided the Station Master’s 
office at Sealdah?

(b) What were the causes of the 
raid?




